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Dr. Rlmen Sen: Has the attention 
of the hon. Minister been drawn to a 
statement recently Made by thE Irri-
gation Minister of West Bengal in the 
West Bengal Assembly to the effect 
that no final decision has been taken 
by the Government of India in res-
pect of transferring the head office to 
Bihar, and if so, may I know how 
far that statement is correct? 

Shri Alagesan: I should say that 1 
have not seen that statement, but as 
I said, some time ago I had talks with 
the Chief Minister and the Minister 
concerned with irrigation in West 
Bengal. They have agreed to it in 
principle, but they have urged that 
we should consider whether in view 
of the emergency and in view of the 
large expenditure that this involves, 
we should go ahead with it at such 
speed. We said that we were not 
very particular in moving it here and 
now, but it would be done only in 
stages and this has to be done in any 
case in order to help proper co-ordi,-
nation and proper maintenance etc. 

NatiOllallsation of Gellersl IJlSUraDee 

*921. 

+ r Shrlmati Savltri Nigam: 
.J Shri M. L. Dwinell: 
I Sbrl Blbbuti Misbra: 
l Sbri It. S. Pandey: 

Will the Minister of FInanee be 
pleased to refer to the reply given to 
Starred Question No. 201 on the 15th 
November 1962 and state whether any 
final decision has since been taken re-
garding the nationalisation of General 
Insurance? 

The Deputy Minister In tbe Ministry 
of Finance (Shri B. R. Dbagat): No 
final decision has yet been taken. 

With your permission, I may add 
that it is our intention that during 
the emergeney no action in this direc-
tion should be taken. 

Shrlmati Savitri Nigam: May 
know whether it is a fact that ~yeral 
times not only the economists of this 
country but various other people have 
8trongly recommended and advocated 

that general insurance must be 
nationalised as soon as possible. 

Mr. Speaker: Government have in-
dicated the decision that they have 
arrived at it. Now, the hon. Mem-
ber is trying to argue it. 

Shrlmati Savitri Nigam: May I 
know what the difficulty is which 
Government are facing especially at 
the time of emergency and the reason 
why they are not nationalising gene-
ral insurance? 

Shri B. R. Bbagat: It would n"t be 
in the national interest. The pro-
blems posed by the nationalisation ot 
general insurance are also such that 
it cannot be taken up during the 
period of emergency. There have 
always been two points of view. 
Although one point of view in the 
country has been to nationalise this, 
there has been an equally strong 
point of view that it would not be in 
the national interest to nationalise it. 
Both these points of view were tha-e, 
and Government have considered all 
·these aspects and have come to the 
conclusion that during the emergency 
it would not be wise to nationalise 
gene!'al insurance. 

SbrIma.ti Savltri Nigam: Wha· are 
the special reasons? 

Mr. Speaker: Shri Bibhuti Mishra. 
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Shri Ramanathan Chettiar: What 
is the total premium obtained by 
general insurance companies? Out CIt 
the same, what is the prop.:lrtion ot 
the foreign general insulance com-
panies and the indigenous insurance 
companies? 

Shri B. R. Bhagat: The gross pre-
mium underwritten was, tor example, 
in 1961-that is the latest figure avail-
able-for Indian insurers Rs. 31.85' 
crores and for non-Indian insurers 
Rs. 12.06 crores. 

Shri Rameshwar Tantla: Is it a tact 
that the Controlle!" of Insurance has 
got wide powe~ ot rules and regula-
tions (1Ver general insurance com-
panies? 

Shri B. B. Bhagat: That is true. 
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81ui B. B. Bhagat: The total assets 
in 1961 of Indian general imurers 
was Rs. 7:1..69 crores. 

Shri R. N. Makerjee: Could the 
House know a little more Epecifically 
whv the emergency i~ being brought 
into the picture? I:t it is in the inte-
rest ot the country as a whole, the 
emergency is a particularly propitious 
period when vested intere..-ts of this 
industry can be persuaded to support 
nationalisation. 

1IIr. Speaker: Government has given 
its decision. The non. Member is now 
arguing to have a change in that 
policy. That should be done in a diffe-
rent way. 

Shri R. N. Mukerjee: When the 
emergency is requisi~ioned as = eX-
cuse for doing certain things, we 
should know why in particular the 
emergency gives out certain special 
reasons for this kind of conduct on 
the part ot Government 

Shri Morarji Desai: There is no 
excuse in this and llOihing is trotted 
out. I only said that during the pre-
sent emergency when there are seve-
ral other factors prevailing, it is not 
possible to consider this in the man-
ner in which it has to be considered, 
and it is not possible to come to a 
conclusion also that it can be done. 
It is bristling with many dbliculties. 
Those difficulties ~annot be got ever 
during the emergency. Therefcre, it 
cannot be done. : 

Shri Beda: Since general insurance 
covers a number of types or bran~hes, 
when Government collect data, would 
they relate to .branches of general 
insurance or some of them Cr would 
Government think of a phased pro-
gramme? 

Shri MorarJi Desai: An these fac-
tors are under consideration. 

Oat ba BoasiDe' Schemes ot States 

+ r Shri P. VenkatasubbaUh: 
I Shrlmati Vimla Devl: 
I Shri BlshaDchander ~eth: I Shrl Yashpal Singh: 

Shrl Shiv Charan Gupta: 
·922. i Sbrl Daji: 

Shri S. M. Banerjee: 
I Shri Indrajlt Gupta: 
I Shri Surendra Pal Singh: 
I Shrl Basappa: 
L Shri Maheswar !liaik: 

Will the Minister of Works, nou5i~ 
aDd Bebabilltatioa be pleased to state: 

(a) whether it is a fact that a num-
ber of States have propo~ed a cut in 




